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under Section 451-IPC was registered
at' P.S. Civil Lines vide F.I.R. No 322
dated 10th May 2977 in this connection.

A complaint was also lodged by the
Chairman of the governing body of the
Callege that he and some other mem-
bers of the governing body had been
wrongfully confined in the College pre-
mises on 10th May 1977, when they
had gone there to attend a meeting of
the governing body of the College. A
case under Section 342-IPC was regis-
tered at P.S. Civil Lines in connection
with this matter.

Both the cases mentioned above are
under investigation. *
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